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MaD.1Ifacture of Formulation" 117 
IlTug Firma without Iudust~J· 

. Licence 

1358. SHRI RATANSINH RAJDA: 
Will the Minister of PETROLEUM. 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether number of foreign corn-
'Panies like Glaxo, Pfizer, May & 
Baker. 8ilndoz and Abbott are prouuc-
ing number of drug formulations with-
out industrial licence; 

(b) if so, details of items, their 
sales during last three years a',ld the 
authority responsible for a 1lawing 
import of raw materials to them; and 

(c) action Government propose to 
take against the::;e companies? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA): 
(a) to (c). No instance reaarding 
production of any formulation without 
valid Government approval by Mis. 
Glaxo, May and Baker, Sando.! and 
Abbott hns corne to the notice or the 
Government. 

However, Mis. Pfizers have- been 
found producing "Protinex" without a 
specific Industrial Licence therefor. 
the company's contention. however, 
heing that they are entitled to manu-
facture this under their licence for 
"Protein IIydro1.vsnte". A .1ecision on 
this contention is yet to he tr:kC'l1. 

~etting up of Weediclde IFactori~ 

1:1;'9. SllRI P. RA.IAGOPAL I'AIDU: 
Wi11 1hC' ~1iniRtcr of PETROLEUM, 
CHE'VlK:ALS AND FERTILIZERS he 
ple~s("d to state: 

(a) wlwthcr Government 
iO,1g weedicidc factories in 
try; nnd 

are start-
our coun-

(h) if nOt. whether Governm<>nt are 
importing weerlicidcs? 

THE MINISTER OF PETROLEUM 
AND t.'HEMICALS _"'ND FERTILI-
ZERS (1HRI H. N. BAHUGUNA): 

(8) No, Sir. Weedicides are not 
manufactured by any Government 
Undertaking in the country. 

(b) Major weedicides beinil' u5ed in 
the country are 2, 4.D, Nitrofen, Pro-
panil, Dalapon, Paraquat, D~uron. 

Hasalin, MOPA. MSMA/DSMA anrl 
Alachlor/Butachlor. Out of 1hese, 2, 
4-D, Nitrofen and Propanil 2.£(' h'ing 
manufactured in the country and 1he 
r~maining weedicides 3re being im-
ported by different parties in terms of 
the relevant provisions of the I.T.C. 
policy. 

Drinking Water scarcity in Guntakal 
Railway Station 

1360. SHRI p. RAJAGOPAL NAI-
DU: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether Governrne'.1t are aware 
that there is an acute scarcity of 
drinking water In Guntakal Railway 
Station and railway colony; and 

(b) if so, the action take:',1 by Gov-
ernment to provide sufficient d~ink­
ing wnter to these places? 

TilE MINISTER OF ST A TF_' IN TIl E 
MINISTRY OF RAILW,\YS ,SIIRl 
SHEQ NARAIN): (<I) 'In<1 (;). The 
water !'upply position 'It 1his [,btion 
hds been posing a problem. At pre-
$('nt water is pumped from 1h'2 bure 
wclls and open wells and .~uppljed to 
stal!. During the months of August 
10 Fehruary when the yield from these 
sources is normal. drinking "";lter is 
supplied daily to the staff. BItt duriLg 
th(> months of March to .Ju!.',. '\vhell the 
yield goes down. water is r:lilcri to this 
station from other stations .1nd sup-
plied on alternate days. To ~olv~ this 
problem onCe and for all. the r'~ai1way 

Administration is currenl1y ('x=nnining 
various schemes indf'pend(>ntly as well 
as in consultation with the 3ta~c Gov-
erSlll-':'nt and ·local municipality. 




